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IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No. 

DATE OF DECISION 21-3--i 994  

E. .. 	 Petitioner 

hri .J•i. th 

Advocate for the Petitioner(s) 

Versus 

ULLL 	 Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. 	
;ic 

The Hon'ble Mr. 	 .uUitlY' 
	 iLrbe. () 

Whether Reporters of local papers may be allowed to see the Judgement ? 

To be referred to the Reporter or not? M10 
Whether their Lordships wish to see the fair copy of the Judgement ? 

Whether it needs to be circulated to other Benches of the Tribunal? 
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3hz-i E.. Chakraborty 
,A,-5/10 Simandhar Como1ex 
Ghatlodia, Aabad. Apol ica nt. 

dvoc.te 	 ir. ?.I-i. athak 

Versus 

Union of India 
ocice to be served 

through The Secretary 
of Governmant of India 
Iinis try of Agriculture 
Deptt. f Animal liusbandary 
and Dairying, Krushi Bhavan, 
New Delhi 

Dy. t..egistrar 
Central arc Registr.t.ori 
Scheme under Iinistry of 
Agriculture, Deptt. of Animal 
Hushandary, 10, Gautamvihar Society 
Usmanoura Ahuc3debad. Respondents. 

Advocate 	1r. Akil Kurc'shi 

JUL' GiEJT 

In 
.A. 655 of 1993 
	

Date: 21-3-1994. 

A 

Per Hon'ble 5hz-i N,2. Patel 	Vice Chairman 

Ther.-  is no basis for the apprehension On the part 

of th. pplicant tht We r.s.ondencs are to finalise the 

Seniority list othrwiscjin accordance with the proisions and 

rules inc1udirg Recruitment Fules and Rules regarding fixtion 

of aniority. The aorlication isthorefore, without any ceuse 

of action and when this was pointed out to H!r. Pathak, he seeks 



r:E a :Oi to withdra. tho j.a. ± 	On granted e 

ta.ids disoosod a± with no oi.do.  as to costs. 

r SIDCV A"t is ;oicitd wuL before us ±et 
2. 
the quesciDn of finalisatioci of aociiority list has been 

:ai:iq ai:iCE locig, Very Drol)ablI aiclCa 1931, we direct the 

rs andents to finiolise che a ociiority fist in accOrddrl.a eih 

LUleS and provitioas i.nc]a: juq incruitment Lul:s 'eric rules 

regarc1icij f:x - . tiOci of seniority at the earlias.: and oraferably 

:ithiri six months of this rdar. ±f tae a: any difficulty 

hc the at-LJr,Lt,  :pi icc :ia ca7 a: reach th 	ribuci 1. sf: :sh. 

(•1 csemoc.rthy) 
t:sh:r () 

(.B.f'4tei 
V IC a Clca arise a 


